APPLICATION NO.

W.P. NO,
“Epliéanffs) ‘
Shri S.A. Patil
To ‘

Shri S.A. Patil
Chief Secretary
2illa Parishad
Chitradurga

1.

Shri 8,8, Mandappa
Advocate

115/3, Balappa Building
Seshadripuram Circle.
Bangalors -~ 560 020

2

The Chief Secretary
Govt. of Karnataksa
Vidhana Soudha
Bengalore - 560 001

3,

Subject

118

. REGISTERED

» CENTRAL ADNINISTRATIVE TRIBUNAL .

BANGALORE BENCH
L IR IR U )

Commercial Complex (BDA)
Indiranagar

Bangalors - 560 038

9 AUG 1988

Dated

/ 88(F)
/

The Chief Secretary, Govt. of Karnataka,

Respondent (s)

Bangalore & another

4,

Se

The Secretary

Ministry of Home Affairs
North Block
New Delhi - 110 001

Shri Me Vasudéva~Rao

- OBntral Govt. Stng Counssl

6.

High Court Building
Bangalorse = 560 001

Shri S.V. Narasimhan
State Govt. Advocate

. /o Advocate Genaral (KAT Unit)
‘Commercial Complex (BDA)

Indiranagar

Bangalore - §60 038

SENDING COPIES .OF ORDER PASSED BY THE BENCH

Please find enclosed herewith the capy of ORDER/SXﬁX/kNXZRXNKEIBEH

passed by this Trlbunal 1n ‘the

-st‘V VP/({CQ/' P

- Encl ¢ As above

c)lc*,

above said application(s) on

S5-8-88 -

@Va‘ N G
PUTY REGISTRAR
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)y' O In the Central Administrative - |
o Tribunal Bangalore Bench.

! Bangalore | ) |
|

S.A, Patil | 118/88(F)  The Chisf Secretery, Govt. of Kernatak

. Bangalors & another ' \
| Order Sheet (contd) -
8,8, Mandappa S,V. Narasimhan & M. Vasudeva Rao

-y —f

Date Oflce Notes A .

|
- . ‘I
Orders of Tribunal \

6.7.88 . ‘

l KSPVC/PSM
; ' . 508.1988

| ORDER

I Applicant by Shri 8.8, Mandappa.
Respondents by S/Shri M.V. Rao and

| — $,V.Narasimhan, Shri mandappa files

. a t'le_mo praying for psrmission to with-

draw this application, Prayer granted.

lAppl_ication is W‘as withdrawn,

No costs
i N — - — et RSP /
— - Se\|- SA] Ce
(K.S.PUETRBWAMY) /  (P.SRINIVASAN)

VICE CHAIRTAN. MEMBER (A)
g( RUE COPY
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